XITEM NO 1 COURT NO. 2 SECTI ON 1|

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRIM NAL APPEAL NO(s). 680 OF 2001

ABDUL KHALI Q & ORS. Appel | ant (s)

VERSUS

STATE OF JAMMU & KASHM R Respondent ( s)

(Wth office report regardi ng paynent of Fee to A C.)

Date: 16/01/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE DR JUSTI CE AR LAKSHVANAN
HON BLE MR JUSTI CE DALVEER BHANDARI
For Appellant(s) Ms. Ranj ana Narayan, Adv. (A. C.)(NP)

For Respondent (s)

M. Anis Suhrawardy, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

The fees of amicus curiae is fixed as Rs. 750/ -.

[ SUVAN WADHWA] [ MADHU SAXENA]

COURT MASTER COURT MASTER



